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18.03.2005 1 present : The ..Hon'ble Mr. Justice G. 

	

I 	Sivrajafl, V1cChaia1* 

The Hon' ble  Mr.K.V.Prahl 1  
Adrini$trat 	Member. 

1  
Heard Mr. G .K. BttacharyYa, 

I
learned Sr. counsel for the applic 

\Dy.strar 	 .. 	

ant and also Dr. M.C. Sarrna learr- 

ed counsel for the  Railways. Dr. M. 

1 C . Saiia, learned counsel for the 

Ra ilways submitS that he has reCei 

jved copy of the appliCatJ0n just 

now and so tt h 	
me requires  tie 

--- 	I 	to get t 	instructiofl5 fom the 

Respondents who are stationed at 

Gu.wahti. jtself. In the circumst .  

ances, we post the matter on 

23.3.2005. 
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23.3.2005 preeent The Hon*b16 MrJustice 3. 
. 	 - . 	 . S  • 	 arain. Viøeairman 

- 	 - 	 - 	 . 	 - The,Hon 4ble I4r.K.V.prhiadjn 

- 	 : 	 • 	 ' 	 , 	 -- 	 .- 	 - 	 . 

 

Pursuant t* 	aertj&ent me 
in the ftp].eymet Ne 	r the period 
ce,.,  nçing frc13102001 to 1910,200 

I 	 ' 	the applicant applieà for the p*st of 
?rackno according to the ipp1icnt. he 
had aucceeded in the1written teat tnd  
also in the phys ic al efi(-. iency test to it 
is stated that the rsu1U; of the said 

f 	 I 	 phys.cal test were dcIared vide_qewnu-' 
riCation dated 1.1 .005 4Annexurexv) 

	

t --- 	 whereby the nans of it pezeonc who have 
failed in the said tet re shsim • The 
ap1icants name was not there imong the 
8 candidetes. The grivance of the 
applicant in this Cask is that 4th rea 

4c 	b'V 

pondent issued an order dated 1 .2.2005 
4 	 dèpIn in its notice board a list of 

— 	 69 SC and 110 3? empaneUed candidates 
1 f 

	

	 for Group D posts of ?rakman/Khalash.t 
and the applicantCs name was not inclu- 

ji 	 del in the said list. 1t applicant 
• 	 therefore made a representation d*td.' 

9.2.2005 (Annexure.'VI) but so tar no 
* 	 — 	orders have been passl thereon • This 

/ 	 application is filed 4ith the avernment 
— 	 that the respondents ave I ixed the date 

of medicj fitnes tet to be s 	 conducted 
on 18.3.2005 to Aprij. . 2005 and that it 

I 	- the applicant is not included in the 
list of person tsr me1ica1 fitness teat 
he will lese thee chance for getting 
appointment eVen *1 he had succeeded in 
the tea 

, I •-/ 

4 J. 	 We have heard Nt4.K,$hattacharyya. 
— 	 learned Sr . counsel for the applicant 

r - 

learned oouSel 
for the )*ai lways • C 	previous 0cc a 
sian we gave an opportuIuty to the leer-
ned -counsel for the Itailiways to get. 
instztion from the reaponcLents regard.. 

-- 	.- 	 of. the ap al.-Today the 

Contd. 
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• 	 Coatd. • 
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23.03.2005 learned counsel for the respondents has not 
• beensbletoiurnifh$nyreply. In thecir" 

• 

iO3t08 we are•f the view that this 
application can be disposed of by directing 
the 3rd respondent to pass orders ontere.. 
aentaton dated 9.2.2005 (nexure-'VI.) vithir 
a period of one, month from the date of 
receipt of this order. Th 	3rd respondentØ 

27r qr-&" will afford an opportunity of personal hear-' 
çg 	' irtg to the applicant beOre passing .rder9 

h n the representatiCn (Aznexure"V!). Re$pOn- 

iic 
 snts will keep a post of , 	rackmàn/I(halrnsi. 

•A_.• 	tA acant till a. decision is taken an the repre 

'" 
The appUcationis.diepoeedofaa abov* 

Learned counsel for the Railways will pro- 
duce a copy of this order before the 3rd 

• 	 ••• sondent for .  capliance. 

Vfl 
• 	

/' bb 

29.6.2005 

H 

3 	 • 

7 e.\ t7 	 mb 

Dr. • M .C. Sarma. learned Railway 
counsel has placed before me the complia-' 
nace report aiongwith a copy of the order 
dated 2.4 .2005 • In view of the above 
iithout prejudice to the right tothe 
applicant to ci al]. 	 appropriate 
proceedings if he is so advised. 

• 	
• 

The O.A. is closed. 

0 

• 	Vice-Chairman 

'1 	' 	• 	 •• 
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TT 
c;'htlBer1th 

ORIGINAL APPLICATION NO. OF 2005 

US! 

(Sri Raju Ram Boro -Vs- Union of TJndia and ors. 

LIST OF DATES/SYNOPSIS 

Week commencing : Advertisement was issued in the issue 

from 13.10.2001 	of "The Employment News" by the 

to 19.10.2001. 	Deputy Chief Personal Officer (Gaz) 

& Controller of Recruitment inviting 

applications from eligible SC and ST 

candidates for filling up Group-D 

posts of Trackman/ Khalasi in the 

four divisions of N.F. Railway. 

(Annexure-I at page..) 11 .. 

The applicant applied for the post 

Trackman. 

21.11.2004 	: Applicant 	appeared in the final 

written test on being successful in 

the Preliminary Test. 

15.12.2004 	: Results of the Final Test published 

in the newspaper, "Asomiya Pradidin". 

(Annexure-Il at Page.15. 

19.01.2005 	Date fixed for physical efficiency 

test in the call letter received by 

the applicant. 

(Annexure-Ill at Page ... l..) 

On the same date results of the said 

test were declared where the names of 



8 candidates who had not passed in 

the test were shown 

(Annexure-l\J at Page..?i..) 

01.02.2005 	: Respondent No.4 issued office order 

No.E/227!rectt./Misc.LM displayed in 

its notice board whereby a list of 69 

and 110 ST candidates were empanelled 

for Group-P posts of Trackman/ 

Khalasi. 

(Annexure-V at Page..) 

09.02.2005 	Applicant 	submitted 	appeal 	/ 

representation before the Respondent 

No3 stating entire facts and praying 

for justice. 

(Annexure-VI at Page..i) 

18.3.2005 to 	Date fixed for medical fitness test. 

April, 2005. 

FA 

V 
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IN THE CENTRAL ADNINISTRPTP TRIBUNAL: GUWAHATI 

BENCH GUWAHATI 

(An Application under Section 19 

of the Administrative Tribunals Act, 	1985) 

O.A. 	NO. OF 2005 

Sri Raju Ram Boro Applicant 

-Vs- 

Union of India and others ... Respondents 

I N D E X 

Si No. Particulars Page No. 

 Application 

 Verification 

 Annexute - I : 
 Annexure - II : 
 Annexure - Ill D -  
 Annexure - IV : 
 Annexu te - V  

 Annexure - VI : 

Filed by 

/-2cd 
Advocate 
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IN THE CETPL ADNINISTTIVE TRIBUNAL: GUWANATI 

BENCH: GUAHATI 

(An application under section 19 of the 

Administrative Tribunals Act, 1985) 

O.A NO 	of 2005 

Sri Raju Rain Boro, 

S/o Prabin Chandra Boro, 

RIO:- Damadar Chatra, 

G-hograpar, Nalbari, Assarn, 

Pin:- 781369. 

APPLICANT 

-Ve rsus- 

Union of India 

Represented by the General 

Manager, N.F. Railway 

Maligaon, Guwahati. 

Divisional Railway Manager, 

N.E. Railway, Lurnding, 

District:- Nagaon, Assam. 

Chief Personal Officer, 

N.F. Railway, Maligaon. 
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4. Divisional Railway Manager(P) 

N.F. Railway, Liimding, 

District:- Nagaon, Assam. 

RESPONDENTS 

1. PARTICULARS OF THE ORDER AGAINST WHICH THE 

APPLICATION IS MrWE. 

Office Order No. E/227/Roctt./Misc./LN 

dated 01.02.2005 issued by the 

Respondent No. 4 declaring the result of 

the recruitment of Group-D posts of 

Trackman/ Khalasi (SC/ST) 

Action of the authorities in declaring! 

publishing Result Sheet of 69(SC) and 

110 candidates (ST) for recruittuent to 

Group-D posts of Trackman/ Khalasi in a 

pick and choose maimer and candidates 

below the applicant were empanelled 

thereby depriving the app]Jcant from 

tight to be considered for appointment. 

Appeal dated 09.02.2005 filed before the 

Respondent 	No. 	3 	stating 	the 

irregularities in the selection process 

of selecting the 110 (ST) candidates in 

a pick and choose manner with the prayer 

to do proper justice in the matter. 

2. 	JURISDICTION OF THE TRIBUNAL: 
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The applicant declares that the subject 

matter of the order against which he wants 

redressal/reliet is within the jurisdiction of this 

Hon'ble Tribunal. 

LIMITATION 

The applicant further declares that the 

application is within the limitation prescribed 

under Section 21 of the Administrative Tribunals 

Act, 1985. 

FACTS OF THE CASE 

That the applicant is a citizen of India 

and he belongs to the Schedule Tribes community and 

as such he is entitled to the protection as 

enshrined in the Constitution of India. 

That the applicant begs to state that he 

belongs to a very poor family and due to financial 

constraints in the family he. started looking for 

employment since the time he was continuing with 

his studies at the High School. 

That the applicant states that in the 

issue of "The Employment News" of the week 

commencing 	from 	13..lO2OO1-19.1O.2OO1 	an 

advertisement was issued by the Deputy Chief 

Personal Officer (Gaz) & Controller of Recruitment 

inviting applications from eligible SC and ST 

candidates for filling up Group-I) posts of 
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Trackman/ Khalasi in the four divisions of the N.F. 

Railway. 

A copy of the advertisement 

is annexed herewith and 

marked as 1NEXLtRE-1 

4. 	That the applicant on coming across the 

advertisement, having the requisite qualifications, 

applied for the post of Trackman giving all 

particulars i n details and he opted for Lumding 

Division. The applicant states that at the time of 

applying for the said post he was studying in 

Class-X. 

5. 	That the applicant begs to state that as 

per the advertisement the recruitment process would 

consist of three stages (i) Objective type written 

examination (Preliminary Test), (ii) Objective type 

written examination (Final Test) and (iii) Physical 

Efficiency Test. Successful candidates who have 

come through the two stages of written test will be 

called for physical efficiency test. 

The 	applicant 	after submitting his 

application, was called for the Preliminary Test 

and on leing successful the applicant appeared in 

the Final Test on 21.11.2004. The applicant states 

that his Roll No. was 21708112. 

5 
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6.. 	That 	on 	15.12.2004 	the 	respondent 

authorities, in the local Assarnese newspaper 

"Psomiya Pratidin", declared the result of the 

final test according to merit and the applicant's 

name appeared in the result list of Lumding 

Division. 

The 	translated 	typed 

relevant extract of the 

newspaper showing the result 

is annexed herewith and 

marked as ANNEXURE-Il. 

7. 	That thereafter the applicant received a 

Admit Card! Call Letter for Physical Efficiency 

Test and Verification of Original Certificates 

whereby he was asked to report/ appear on 

19.01.2005 at 9:00 A.M. in the office of the 

Divisional Personal Officer, i.e. respondent No.4, 

Lumding for the test and verification. The 

applicant states that alongwith the call letter an 

instruction annexure was issued wherein, among 

others, it was stated that no marks would be 

awarded for the physical efficiency test but that 

the candidates would have to qualify for final 

selection and that the results of the physical 

efficiency test will be displayed on the same day 

of the test. 

I 
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Copy of the call letter is 

annexed herewith and marked 

as ANNEXHEE-Ill. 

That accordingly, the applicant appeared 

before the Divisional Personal Officer, Lumding on 

the appointed date and participated in the test. 

After 	completion of 	the 	test 	the 

Respondent no.4 displayed a notice issued under 

Memo No., E/227/Rectt./Misc./LM dated 19012005 

declaring the names of 8 candidates who had not 

passed the physical test. Since the applicant's 

name was not in the notice, the applicant had 

passed the physical test as no other list was 

published. A copy of the said notice was collected 

by the applicant and compared with the same with 

original hung on the Notice Board. 

Typed copy of the notice 

dated 19.01.2005 is annexed 

herewith and marked as 

ANNEXURE-IV. 

That the applicant beg's to state that his 

performance in the entire recruitment process was 

very good and the applicant, in view of his 

performance and qualification, was confident that 

he would be selected and called for the medical 

test. But the applicant was shocked and surprised 

when 	he 	came 	across 	office 	Memo 	No. 
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E/227/rectt./Misc./LM dated 01.02.2005 issued by 

the respondent No. 4 and displayed in its notice 

board whereby a list of 69 SC and 110 ST candidates 

were empanelled for Group-D posts of Trackman/ 

Khalasi. On perusal of the list the applicant found 

that candidates who were below him in the merit 

list (Annexure-Il) i.e Roll Nos. had been 

empanelled for recruitment to group-D posts of 

Khalasi/ Trackman. The applicant has collected a 

copy of the list of 110 ST candidates and compared 

to the same with the list in the Notice Board. 

The applicant states that after the 

Physical Efficiency Test no other test was held and 

as such the applicant is surprised as to under what 

basis the respondent authorities has selected the 

candidates in a pick and choose manner and prepared 

the list. 

The typed relevant portion 

of the list of 110 ST) 

candidates are annexed 

herewith and marked as 

J\NNEXIJRE-V. 

10. 	That, thereafter the applicant along with 

such other candidates submitted an appeal/ 

representation dated 09.02.2005 before the 

Respondent No.3 stating the above facts with the 

prayer to look into matter as to how the list dated 

Iti 
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1.2.05 was prepared and to give justice to them, 

but till date there has been no response. 

Copy 	of 	the 	appeal/ 

representation is annexed 

herewith and marked as 

/NEXURE-VI. 

11. 	That the applicant states that now he has 

come to know that the respondent authorities has 

started calling candidates in batches from the list 

(\ dated 1.2.05 (Annexure-V) for medical fitness test 

j
from 18.3.05 which will continue to April' 2005 and 

since his appeal/representation has not been 

disposed off till date, the applicant is convinced 

that no useful purpose will be served by waiting 

any longer and as such he is approaching this 

Ron' ble Tribunal for the redressal of his 

grievance. 

5. GROUNDS FOR RELIEF WITH LEGAL PROVISIONS 

For 	that, 	in the given facts 	and 

circumstances of the case, the action of 

the respondent authorities is highly 

illegal and bad in law and is liable to be 

quashed and set aside. 

For that the applicant had passed the 

written test and his name appeared in the 

final test result (Annexure-IT) in order of 
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merit. The physical efficiency test did not 

carry any marks and since he had qualified 

in the physical test, the merit list ought 

to have been followed and that not having 

been done and by including persons who were 

shown lower in the list, the impugned 

action and orders are had in law and liable 

to be set aside. 

For that, in spite of the good performance 

by the applicant in the various tests of 

the recruitment process, 	leaving the 

applicant in lurch and selecting persons 

who were below the applicant's position in 

the merit list 	(Annexure-IT) 	without 

showing any reason is illegal, arbitrary 

and in violation of principle of natural 

justice and therefore such action of the 

respondent authorities is liable to be 

quashed and set aside. 

For that, the action of the authorities in 

not disposing of the appeal/representation 

dated 94.05 shows that the appellate 

authorities 	has 	not 	exercised 	the 

jurisdiction vested in it and as such the 

same is bad in law and liable to be set 

aside. 
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V. 	For that, in any view of the matter the 

impugned action of the authorities is bad 

in law and is liable to he set aside. 

DETAILS OF REMEDIES EXHAUSTED: 

The 	applicant 	had 	submitted 	a 

representation/appeal dated 9.2.05 (Annexure-VI) 

before the Respondent No.3 but till date there has 

been no response. 

MATTERS NOT PREVIOUSLY FILED OR PENDING WITH 

PNY OTHER COURT 

The applicant further declares that he has 

not previously tiled any application, writ petition 

or suit regarding the matter in respect of which 

this application has been made before any Court or 

any other authority or any other Bench of the 

Tribunal nor any such application, Writ petition or 

suit is pending before any of them.. 

r. 

It is, therefore, prayed that 

Your 	Lordships 	would 	be 

pleased 	to 	admit 	this 

application, call for the 

entire records of the case, 

ask the Respondents to show 

cause as to why the 

applicant's name should not be 



11 

empanelled in the list of ST 

candidates published vide Memo 

No, E/227/Rectt./Nisc./ LM 

dated 01.02.2005 issued by the 

Respondent No.4 and as to why 

the applicant should also not 

be called for the medical test 

for appointment and after 

perusing the causes shown, if 

any and hearing the parties 

direct the Respondents to 

empanel the Respondents and 

sent him for the medical test 

for appointment and/or pass 

such order/order as Your 

Lordships may deem fit and 

proper. 

And for this act of kindness, 	the 

applicant as in duty bound shall ever pray. 

9. INTERIM ORDER: 

It is, therefore, prayed that 

pending 	disposal 	of 	the 

application Your Lordships 

would be pleased to direct the 

Respondents to allow the 

applicant to participate in 

the medical fitness test 
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and/or pass such order/order 

as Your Lordships may deem fit 

and proper. 

And for this act of kindness, the applicant as 

in duty bound shall ever pray. 

DOES NOT ARISE: 

PARTICULARS OF BANK DRAFT/POSTAL ORDER IN 

RESPECT OF THE APPLICATION FEE. 

(1) 	I.P.O No. 	: 

Date. 	: 	ir 3- 

Issued by Guwahati Post Office. 

(iv) 	Payable at G-uwahati. 

LIST OF ENCLOSURES. 

As stated in the INDEX 



V E R I F I C A T I 0 N 

I, Sri Raju Ram Boro, aged about 20 years, 

S,'o Prabin Chandra Boro, resident of Dartiadar 

Chatra, Ghograpar, in the district of Na]hari, 

Assam, do hereby verify that the statements made in 

Paragraphs No. i RD and 

are true to my personal 

knowledge and the statements made in paragraphs No 

13>,...... ............. and ..T ...re believe to be true on 

legal advice and that I have not suppressed any 

material fact. 

And I sign this verification on this the 

day of March' 2005 at Guwahati. 

Place: u cc.Lt 

Date: 	
91) 	cfv- G0Yo 

S IGNATURE 
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7YN9R. rHEAST FRONTIER RAiLWAY 
Tr!GAON, GUWAHATI (ASSAM) 

Special Recruitment Drive for SchodUld Casto 
& Scheduled Thbo Candidates 

Employment Notice No. NFR2J2OO1 / 	
Crslogory No. Of 

..'IouIfl9 Data : [Ov.2OOi] 

ApplIcations we Invited from the eligible SC and ST candidates for filing up of 595 posts of Trackirran 

and tQalaI In NP Raliwey, 
THIS RECRUITMENT IS FOR 4 (FOUR) DIVISIONS OF N.F RAILWAY I.E.TINSUKIA, WMDING, 
ALJPUROUAR AND KATIRAR. 
Ploaao road the entIre notIfIcalJon carol ally baforo fIllIng up the apl>IIcallQfl  form. 

WRITTEN TEST SHALL BE CONDUCTED ON SAME DAYS FOR ALL FOUR DIVISIONS 
MENTIONED BELOW. HENCE CANDIDATES MUST SEND APPLICATION TO CNE OF THE 

FOLLOWING DIVISIONS ONLY AS PER THEIR CHOICE. 
In case a candid5le applies to snore If ran one divIsIon, ftls4ror candidature Is Holds to be cancelirsti. 

SpecIal drIve for tilling up at SC/ST backlog vacencloo (Total nurr.bor:595) 

DivIsIon Calagory of [olat Brealcupuf AdUrsea log uondlsrg opptloutlort 

Post number of Vscancfoa 
SC ST vacsrrclas 

Kathsr Tracktrrarr 132 37 65 DivisIonal Railway Manager IPorsonnell 

KhaJasl 2 1 1 N.F.  Rollwuy, Katihar, Bihar, 
Pin854 105 

Lumding Trecltman 144 58 86 DivIsional Rafwoy Manager IPOts0nfl0Il,, 
N.E. Railway, Lurading, A5sarrr

, 

 Khataol 35 it 24 

37 

Pln782447. 

Alipurdu: Trackman 130 93 Dislslonci Rafway Manager IPorsonnell. 

tthalaol 12 6 6 N.E. Railway, Viptsdusr, Wool Bongat, 
Fin73G 123 

Tlnsukla llackmen 140 67 63 Divisional Railway Manager (Porsonnel 
N.E Railway, Tlnsulcia, Assam, 
Pin'705t26 

'foIst 695 237 360 

Abbrevlallofl SC.Schedulod Costa, ST.SchodUIOd Tribe. 
Note The numbel of vacancIes given are provIsional and may increass or socrease as per 
requlrerrranl of the Raifwoy.ThIS Railway wll not Iso responsible br any lass sulieredby the candidais 

due to reduction of vacancies. 
The Admlnislio805 reserves tIre rigtrl to hold aepareta, addulionsl/trtppisflrerrlzrry err aoxarnlnsllon 

for all or some of the carsdidaiot. 
No applIcatIon will be accepted at NE RallwaC Hoadquerlora OtrIco. 
2.ScIrenie for Recrullreerit 
The rocrullmorrt procaeo stall be Irs llrree stages: 
III Objective typo written exsnrirrafon (Prolisrinary Tesl) 
f1PjiVe tops wrItten exam 	jest) 
t 11,,.'4esl. 

hawth'oqna rlrrougllllhe Iwo alsga wrillera loslwlf be subjected to physical 
asvdi'ialxr. roan iv tv 1,vr 

liable to Cl range withoul wry lurther notice( 
.sp'iirsSo examInations shall be Hindu orrd/or English. 

wy  N EXAMINATIONS AND PHYSICAL EFFICIENCY TEST SHALL BE HELp AT 

I' ERENT PLACES WITHIN THE JURISDICTION OF HF RAILWAY ONLY. 
3, Job Requirements : The post of Tracknrurr Is basIcally muarrl for We maintenance of Railway 
fleck. The job entails tilting 01 heavy rails and working with spade, sickle, beater eleof, bot.crow, 
sake baliasl and other P. Way tools tsr the upkeep of TracK, Bridges and other Irack lioluros. 
The posting 01 the Trackman will be in thrtaernoto areas of Divieleno. The nature of Jots Is arduous 
and soquiros a high level of physical Iitnesc f or eblicierri discharge of duties. 
Similar requIrements of physical fibrous and Jobs condillorra we also applicable in case of Klsatasla. 
4. Pay Scala: Ra. 26t0.6O3f5O.65'354Ol' Isles usual olluwencas as per Ute prevallirsg rules for 

Tracirrirner. 
Rs. 25505520Uo603200v plus urrsst ulloWselces sri per tire 5 svslllnrj rates tar 

KItrIast. 
/5. tyturtnrum Acadoirrlc Ouallllcsliorr 

Claus VItI pass from racogntzod oducatiorral Inslilutiorr. 
(SubtrrlsslOn at bogus School Cot OlicalO will Uisqsalily the C;rttdidais) 

SAge as on 01.09.2001 
SC/SI: 18 to 36 yeatS. 
For ServIng RaIlway EmployOO: 
IWtro have put In 3 years continuous asrvicv IrtcludititJ Casual Labouf and SutsaIltulesI 

Upper age linrit Ie - SC/ST'45 years. 
Their eppliestiort should be ssrrt ttrrosglt tIre casio corltlolilnll authority. 
7. Phyalcel Standard: 
The candidate mssl possess sound bolily lre3lUr anti phyulcat theiosa lads hard work as lrtcilcttftt'J 
in lob raqulremont', anywhere and at any limo ttnrottrjltoui lire yost. If to pltyllosl olliciancy leaf 

mo/Inter ella Include lilting wolgltl 0140 hg. Will :tt,illly to ruts with Usa wolglrt for a diatanse of tOO 

rots within preccrltror.t qtrelityitrg tirrrnj 
5. i,i.stisel allarrdard 
Cwrdldales selected In orr.Iir of inutil and 55 ppr  cnttistinilj rrssorvalion sIrs, will be put Utrocylt 

detailed rrrodicat saunirratton to assess their Iiittrusa. 
9. Eye SIght: B• I (with or without glsGsee) rot liemcthrtiart stnri KlIstiLtsI 
10, Placa of poellng : Ttrey can be pouted wiltrin tira JUrisdisU0n of UrnS lllYIsiOe at NI 4  Fratlwu. 

However. tlroy are liable to servo sirrywhero oil N F Railway. 
Payment of examlrrutf err Ioa/poelaf caporroas 

EsemlnadOtr Foes: 
For SC/ST candldatoe Rs. 10.00 (only p05101 ctrargos) 

Mode of Payrrrent: Crosuad Irrdian Postal Osder(s) ckawrr In Iavosrr of I'ASCAO/N.E RatlOrsy. 
The pootal orders should be paystrta at Guwalrsil, Candidates rnuu writs their rrame, lull address 
entire piano providod In the P05151 Order(s).TIra data of loses of P05101 Ordorlal maul not be prier 
to the dole of Issue of (ints ftnrpluyersnl Noltco. Pastel Orders without the soar from lIre Issuirill 
paul olricd will rot isv accoprad ond'ltnalr camntililolure will be roJoclod. Peyreunrl In any other batOn 
will not be accsrpled cud line appltculion will be suarinatity rejected. 

Now 10 apply: 
I .flre utuididats sirasnid apply To thr Oivteiorrznl Railway Manager (Personnol) at lIre DivIsIon according 
in Well cholco as ion :t.plicss'iorr tornv:st uivunr at Arrrruauro.'sV on good quatlit' nllri paper of A4 
$ire. 
2 All srrutssa in turn syfti:ara' jul •Ir,rtnlch hr duty 1111-jil to btuo/tsleck boll lrolnl pert. In case any 
entry to not appticalrle br a asirn.list.'nte. "iv' sppltcetsta' (NA) atrould be wriltin ccyteel that sptumrs 
3. Full 1oa101 address 01 tine c.'41'' :45 wilts pin 44 rat comnrrunlccitton with the name of the reelect 
Railway StatIon and Pemnracrorrt sdCI(CSn Ia ,4st be given. 

4. c s-,daiCnS nsa; st;cn 1 a lull (anti ,utllii) Sr diliei emil places ass the application lorma as tndrcatari 
Ilseroin and not nrarety write their 1131 nin.5  In block capItOl lOIters It slgnrerurO notuntrrr. 
The etyfa  will brinqusçse (ErrOlish or tilnnstl( of uiOrlutlnmsi all Ott uppsr prrrtlolr 01 /wInrnli Card, Answer 

,IjsrI1t'vi.s \3 . 	Qpp)pr. OQi 

Shear. Plrobograpina and In dublonont placos of the applications form nrsstbe the sonea. THIS SHOULD 
DENOTED VERY CAREFULLY. Ably vsrl:nbon may disqualify limo cmicJidabo.Appticallons should IsO 
sent by ordinary posl ONLY, 

The tael state and time  of tecolpt of appttcalbon Is 23,11.2001 (5,00 pm) ernst it will nal be 
extended on any accounm. Applications receIved alter are closing data and time will be sunnmtuJy 
rejected. 

Application should be tilled in by the cotnciidato in his or 15cr own trsndwnirmrg only. 
7.11 more than one sppitcatian be received in one envelop all the spptications will be relecsd. 
6. CandIdates who are working in any governmarrf department on public sector undertaking should 
send their apptcstion through Ureim deparbsrrenl and they should also submit 'no objections con Sliest's' 
atorrgwtth the appllccnurmn. 

Envelop containing the application and its enclosure slrould be adninessad to ens Dtvletonnb 
RaIlway Manregor (Poreormnet) of the connuarnod dlvbohon accordIng to the ctnolce of the 
cartdidaloe eupanacrlblirg the words 'ApplIcatIons 1st ceeponeo to Eenpboyiirenl Hellos No. 
NFR.2J2001 (Special Rocrullnrsenl Orbs for SC/ST)" on the lop loll side 01 lIre enrvelop. 

Enclosures 
The followirrg enclosures slrould be properly sbzspled/atitched along with the opplicotiorr. 
A) Copies at certiflcabes In ragarda Is scadernlc qualilication, proof of age, caste, mark shoot rnnust 
Isa crlbealed by any 01 lIre lollowing aullsarlues and enclosed along with mtpplicallon.Por Iicuitnrs (nrbmnbvrl 
on the back of the beak sbteet/cot Ulicatas sttauld also be plrotocopiod Invariably. 

Manrtsons 01 Par llsmrseflb on Msnmbens of Loglslaliva Assenetst'/. 
Gazortod011icens 01 Central am Slate Iiovemnnnnenr 
Tahasildama on l'hayab/Dy. Talnasilctana ausrotisesl Is eusrclse fsrsgstielu l'uwo(S. 
PrIncipals or Head Moslems of all neccignized Educational Institutconrs. 

B) Three rocenl peas port sIze photograplro ot theapplicant with lull sigirarure on the front at the 
pinolognalshs, one qI which should be posted In Use apses provided in lIne applicalions tomnrr and limo 
otirer two  stcmlsled/stilcltsd  tirrIrly with all enclosures. 
C) SC and ST candidaleu must abtaclm esale cerllftcaleo In pr000rlbod formal Issued by the 
conspolenl suthomily. IFormrmzst 01 certlicate (on SC/ST Is gIven at Annnosurs'B) 
14,Nofoe: 
(A) Necessary contifncalea/tostinronlala/dOCunromita must be In Englistu or Hinrdl. It ibis not so, the 
exact translation of the sauna typadtn EnnSislr/Nlndi and oltesled by any of the outhorilias inen!isnrast 

u . 01; 13W (A) above strould be produced. 
A carndldelo who xebnsils any lorgud cortiticale ton aacuninrg eligillllly sInslI be turblr nat only t5'r 

rejoCliort 01 IrIs canrdidutscno for Olis par ticulan bccruilinrenmt but he will be stolnomn ott l rim nppmanimr5r in 
any eaarrrinsllon conducted by any sonal railways/RaIlway flscrcjitrrrenl Do'.mnstc 550 will also Sn 

" 	Ilablo for legal action. 
,.,,.e(C) Candidates' tinal appolnlunrant will be mnmade based on veriliestnors ot time CasIo Cem tinicaie triG 

101 The decisional the DivisIonal Railway Manager (Personnel) of the divisions Its nIl mellens notating 
to oiililniIily of csndirl,ilnss, oltoltrment of uxssrtirnalianr centres and any othor nn:rmmr nolainrO to this 
mocruilneonb small be tismul and bintditng on time camndidulss and mu ennqsclry or canisspunndsnnc.r i'll in's 
anterloinod In this connection. 
(E( N .

F. Railway shall Urtinralo only to Iltoss lound eligibla boappramm in rIms s'mmitlerr taxI and subserctmmrtrl 
stages of selection. II does not undsn lake any nespansibitily tar sonrditmg reply to ilnmr canrttdaboc mtb 
colacled on not called for wtulllnsn/pfnysical ollieioncy teal sIc. 

(F) N .F. Railway Is not rnaponslble for any p05131 delay nnrt wrong ttvlivvny ovc. 

101 The nsnmber at vaconrclua atnown In this emnplOi'nmemrl notico Is provloionntsb and ifixy increase or 
decrease accordlnrg to axlgonclss. 
(H) Candldaleo tryIng louse uretalr inreamne or canneeslnm'f In a ny lcmmmnm will br nlioqlnt.Iif lad ind 

ttsoir candIdature will be canceltod wbdtmoul any malIce. 
III Inspersonation or mlstsolruvlour In the enaminations Inall will norncten Us cannst,nJ,at's nJsqoalnl.xd. 

(0) Railway Administration reserves the niglrl to hold any re.005rrliriationm or ad.fi:wn:uI axznrninsnlnomnil 
physIcal olflclsncy tOstItnlomvlSW. 
(1<) For any legal action erluing out at tIbia enmploybmnont notice the jurnisdialion shall Ist CAT/Guvralmali 

only. 
(L) Do not lisp dimS lord miami amy 1rer semi or agency en mrasouy mmcii uuxnm 	man 005. ni 55 

tsrmnro, 
(fl) Railway adnmstebatrallon 1mm not roeponutble f or  eny hntadvcrlcbit rmndor Ii tin' orlvurtiecnnmtirf 

and will 001 be hold for amy pedal delay or wromrçj delivery. 
Dy. duel Personal 011icor (Car) C Cnmsiivlls! or Rocrntilor'mnL 

Arnnnuemmrm-A 

APPLiCATION FOR1IAT 
(To be tIlled by lIre cmmrmdld:ito Inn hin'./liOr own trsrmdwm 111150) 

Commmnnunlly 	 DlvIelon for sItcOm 1m1mtiOi 

(SC/ST) 

r 	 ETIIITII 
• SC-Sclnanlcmbsd CasIo; ST•Cclmedulad Triter 

Stale choIce for airu Oivlulsrn only out of 4 Iiivisionna i.e. Ati1nmmruluan. I(cmtilnar, tinning .51 tnnsnnln.i. 
(bnidtcs'ie your Dbotrbal and loin amccormtinng Is proust ocltbncuc' 

DISTRICT 	 S ATE 

psissporl stea 
ptrotvgssplb algrrud 

on the Imonl of 
pfmolomnpfi by line 

crrrdicbale. 

if do Iberetty epply terracruilmefll 10 Group '0' poet In ..........................DIvIsIOn of Nb flait,l,m%' 

Ill tmleltollge 10  EnrmIoyttennt NelIco No, NFR2/20Ol CAl ZGORY NO.61. 

Nanmre of the Ctlmrdidalo: 

1 iH-. 
FatInat'a t4emmma (limnnt/tlml5): HEi-E1E1EEEE1fiE111i'1 

I' 

'I. (i) Data of BImUl Jlv Ctnrlstiarm EnsI: 	Data 	 Marsh 	Year 

(II) Age as an 1.0.2001: 	 YoST 	 MonlIm 	Days 

(ili) II you claim age relaxation. Indicate tIne reasons tinenool: 
(Documentary,  p1001 to be eblaclmed) 

S. Full Porcbnt Adtmeee ten comnmnmurrlcmrlion: (1mm cn1)s1nml lr.ttrmob 
Hams ....... 	. .............. .. ..... .........  .. 
C/o......... ....... ....................... ............ 
1Iadhi.anmnr ................ 
Vnila90 ......... .............. ... ...... .....  . 
P'alGrnlso ...... 
Un5 
Pin 
SG4u....... ... .... .......... ..... 	..... 	... .. 

G. Nearest Railway Stations .. ........................ ... .... .. ... ...Guam .......  ...... ... 	... .. ..... FlsGw:my 

Counlimbimumi urn  P°fl' :17 

- 	 a ' - ' - i'.....' 	 -.' .•., 

"), 1~~" "O~ ~ 



ANNEXTJRE-II 

TRI\NSLATED COPY 

ASOMIYA PRATIDIN :: WEDNESDAY :: 	15 DECEMBER 2004. 

EMBLEM 	NORTH EAST FRONTIER RAILWAYS, MALIGAON TEMBLEM  
Pin : 781011 

Results of the written test held on 21.11.2004 for 

the recruitment of 595 Scheduled Caste/ Scheduled 

Tribe candidates. 

The undermentioned candidates have jointly 

passed the final written test held on 21.11.2004 

for the post of Trackman! Ehalasi. The physical 

efficiency test will be held on 19.01.2005 at 

Tinsukia, Lumding, Alipurduar and Katihar. The 

certificates will be examined in the office of the 

Zonal Personal Officer from 17.01.2005 to 

21.01.2005. The candidates shall have to submit 

their certificates of date of birth, caste and 

educational qualifications etc. The call letters 

for the tests have been sent. The candidates may 

contact phone no 0361-2572091 for any necessary 

help. 

Tinsukia-Scheduled Caste 

Scheduled Tribes: 

Lumdinq-Scheduled Caste 

IL 



Scheduled Tribes: 

21708679 21708310 21709154 21708414 

21709215 21708615 21710471 21708958 

21708576 21708687 21708356 21707987 

21708586 21708057 21708312 21708553 

21708344 21708324 21708697 21707826 

21708756 21708026 21710409 21708715 

21708580 21708843 21708675 21708281 

21709310 21708798 21.707 992 21707962 

21709072 21708536 21708081 21708493 

21709295 21708442 21709052 21708508 
21708789 21708118 21708300 21708387 

21708723 217p 8257 21708899 21708910 
21709056 21708921 21709112 21708411 

21708329 21708824 21708321 217080.90 

21708851 21708112 21708836 21708270 

21708497 21709265 21709263 21708471 
21709323 21708450 21708892 21709306 

21707996 21708822 21708181 	. 21708607 

21708171 21708686 21709030 21708622 

21709272 21708383 21708506 21709193 

21707944 21707988 21709064 21709113 
21708764 21709319 21708363 21709232 

21709165 21708530 21708346 21707933 
21708819 21709032 21710628 	. 21709024 

21707948 21709084 21708768 21709094 
21708039 21708981 21710698 21710434, 

21708052 21709096 21708489 21708689 
21708839 21708485 21710738 21708479 

21708395 21708952 21708214 21710559 

21708083 21710744 21708946 21708290 

21708449 21708004 21708117 21708017 

21708250 21708891 21708109 21708434 

21709008 21708936 21708539 



1 

- 1* - 	
C~~ 

Alipurduar-Scheduled Caste 

Katihar-Scheduled Caste 

Railway authorities shall not be responsible for 

any printinq mistake/ typographical error. 

Deputy Chief Personal 

Officer,' Head Office. 

N.F. Railway, Maligaon. 
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117099335 111710278 	11710350 11 1710240 11709931 

	

11710241 11707616 	11710277 11710214 1.1710051. 

11710311 	11710313 	1171001.1 	11710109 11710115 

	

11710274 11707525 	11710061 . 11709913 13707583. 

	

11.7102133 11710025 	l710261J 11710305 11705690 

	

11710257 11730009. 	11710176. 11707357 117.07401) 

- 	

•.• 

11707297., 11707469 . 11707592 11707313 11707150 11707723 11707695 i1707212 . 11707341 11707921 11707535 

I 
11707246 11707395 11707176 11709994 11707338 11707406 11707033 11707747 .11707436 1170750.9 .11707741 
11707120 11707122 11707736 11707466 11710201:" 11707398 11707027 11707387 11707267 '1170719 11707.157 
11707132 1171P308 .11709955 11707623 11707553 11710158 11701088 11707661 

. 11707091. '.11710053 11710129 

11707153 11707743 11710152 11710063 11709889 11710326 ,11707632-r"11707855 . 11707408. 11707420 11709944 

11709865 11710198 11707722 11707448 11707512 13707238 13707008 11710248 11709878 11707045 -11707614 

11710242 11710120' 11707231 	11707640 117 	 1170 
07738 1i707-0'i 	11710008 11707496 	117o72a4-(;117.10144 11710127 

	

11707258 11707685 .11707040' 117076773 11710003 11709960 11707407 11707542 
	7337 11707753. 11709879 

	

11710279 1170997.7 11707092 '11710006 117073113 11707222 11707506 11707929 
	11707354 .117071,83 117&7098' 

1177510 	S  

	

21709139 21709130 21106116', 21708470 21708241 21710009 21709122 21710551 	
21708522 21709324 21708809 

21708423 21709037i 21708998 21708719 21707950 21708419 21710454- 21710426- 21708784
- - 21708333 21.710522 

21708546 21708185; 21710579 21708011 21709251 21710075. 21708098 21708860- 21710544 21710431 .21707974 
21710552 21708938' 21110819' 21709023 21708103 21710458 21708199 21708224 2171040 .21710689 21708738 
21708710 21709317 2171d627 217105332 21710400 21710705- 21709119 21710521' 21709063 21707967 21709091 
21708193 :21710359 21709025 21710666 21710425 21708933- 21708537 21708006

. 21712430 21710391 21708429 

21709297 2178352 21710429 21708766 21708003 21709269- 217100181 21707999- 21708207 2170804.1 21710503. 
- 

21709299 21708358 21710608 21709045 217081374 21708291 	 .. 

- 

'108679T2170Bj83 	4/O8715 21108493 21/0891(13 	17011270 21/081301 .1709113 	87O9024 2i/O8689 21'08290 

2l70831O. 21708051 217085801 21709265 21709006 21708497 21708171 21708764 21707948 .21708839 21708449 
21709154,21708312.2I708843. 21108442 21708521' 21709265 21708686 21709319 

,. 21709084' 21708485 21708004 

2170814,',21708913 ;'21708676 2l709052-i.21709112' 21709263 .21709030 21708363'217.08768 21710738 21708117 
.21709215' '21706553 ;2'1708281 21708508 217,09411" 21708471 21703622 21709232 '21709094 21708479 21708017 
.21708615.-,21708344' 23709310 21708789' 217.013329' 21709323 21709272 217,0916.5. 21706039 237.0,839521708 250  

_217i0471 21708324.1  21706798 21708118' 21708823- 21706.150 23708383 21708530 21708961 21708952 21708891 
21708958 21J08697-,2.1707992 '2U5B00 21708321- 217013892 217085031':21706346 21710698 21708214 21708109 

- 

21706576'. 21708726, 21707962 c,70838?r21708o0- 21708300 21709193" 21707933 21710434 2171.0559 2.1708439 

2170868 7
1 21708756 21709072 2.17O3. -217033351 21107996 2170791-i 21708819 21708052 2-3708083 21709008 

21708356321708026 21706536' 21708257, 0Q141 21,1Q8822 I 2170/93333 21709032 21709096
. 21730744 23708936 

:2111060X 21710409 2170,8081 217.08899 .20081330-. 2170131131 217090334 21710628 . 21708489 21708946 217Q8539 

311 	 - 

4171551 41709337 41712956 41712748 41712215 43712908 41709739 11709384 	
41712656 41712600 41712544 

41713023 41712613: ,4171229 	41712914 41712279 41712782 41732937 41712955 	417,12155 41709638 41-712440 

41712564 41709438 41712896. 41712420 41712921 41712930 41709837- 41712192' 41712734 41712764 .41712602 

41712393 41709470 41712623 ' 
41709709 41712n6U 417123318 41712710 131712397. 41709423 41732836 41732146 

41712509 41712134 1 
4173030 41712369 41712113 -11712248 41712377 41712755-  

I 	t8rjth 

/1709652 41100402 41712773 41712902 41709458 41709350 41709340 41709505 
' 41709592: 437 0977, 41709637 

41712545 41709639 41709363 41709821 41712464 41709849 '41709390 4170346 41709631 41712875 41712391 
41712756 41709664 41709800 41709347 41709589 41709352 41709401 41709599?- 41712421 .43709368: 417.12754 

f'i7o94o4'-41 709761 4170957641709341 '4'f7UWJIlS 
,,41712742,i41712702 1. 41709467: 41712504 41712785 
•1712846;41709491.,'41709634 437097744'l713016 
4170960ô:'41709416 41709339 41712417 . 41712908 
41712857 - 41712946..-/41709744 41709771 41709770 

'41709715.' 41769799, 41712345 41712990. 41732-133 
41709336 41709824 ' . 211709795 41709596 41709,403 

31111597. .31712052  33711100 	31711677 33731028 

31711754." 31711219 31711391 .. 317108'1 6 31711470 
'31712050 31711893: 3(711233' 31712084 31711392 
31710953 31711959 3.1710808 317110' 1 O 31711739 

.31711854 31711580  31713271 31,71090-1 31731579 

31711109 , 31711333' 31711463 	31711693 	31711011 
31711646 31712058 31710998 31710912 31712119 

31711238' 33711569 31711867 31712030 , 31711778 

31711706' 31111573 
31711195 -'31711347 
31711367 31711826 

11710176. •11709943 	11707756 	11710018 

11707572- 11710101 	11707589 	11707G63 
11710329 11709891 .11709891 11707686 
1170712a 1171p165 11710019 11709609 
i1711.81. 11707494 	11707057 11709881 

11707615 1170142 	11710154 11710020 

117070333 	 11707,229 	. . 

11709900 11710100 
11707137 	11710023 
11709918 	11710231 
11709293 . 11710230 
117101313 	11709954 
1 170701J 11709932 

41709682 .41709447 :41109478 41709601 41709699 	' ' 
	 Al7flQ7R ' 41712182 41709543 

11/113 	 fl 
41709804 41709707 41709713 .41712722' '31709334'41112683' 
41712633 41712356. 41709377 . 41709459 .41732676 41709781 
41712214 41709577 41712961 .41709532.41709376 41712739 
41712706 41709538 41709542 41709453 41712621 41712306 
41712664 . 41709759 41709571 . 41712416 41709808 417127831i 
41709717 41709343 41712668 41712496-.,  

31710783: 31710963 ' 31711371 

31711516 31711486  '01710968' 
31711304 31710986 31711208 1" 

31711167 31711864 31712101' 
31711956'31710931 3171132,0 
31711839 317f1017 -31711837 
3712041 31712025 31711659 

31711729 31711052 31711933'I 31711003 31712067 31732046 	31710971 ,  31712089 31710970 
31711964 	31711265 31711050 317113'12 	31711426 31711370 	31711692 31710813 317111023 
31711714 	31711860 317110011 31711640 31711741 31711275 	31710781 31712091 31730996. 

317115,'39 	317313-38 31710811 

31711735 31710925 31710801 
31712010 31711175 31712106 
31710673 317111213 31711303 
51710870 31711009 31711306 
31711183 33711775 31732027 
31710377 31711418 .31711052 

PC' 
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ii 

. t3/_.N.NO. 	 'f 3hT TR/CAT No & POST - 	N 

i 	 NAME AND ADDRESS OF THE CAUTt'1 '' 1 Ins is Call LeItci for Physical Efficiency 
Test and Verification of Original Certificates. 

If 	R 1 U 	AM BORO ' Terms and Conditions are given iriAnriexume, 

¶ 	0/0: PAl q CHANDRI BORO. -.. 

DAMADAR, CHATRA,GHOGRAPAR ' 

NALBARI.ASSAM. PIN -781369 

tTtt) Signature of the Invigilalor: 

ft 	 TTU iT T(W,-IT CANDIDATES SIGNATURE 

You are required to appear 	i& 	I at the place, date and timu specilied below : 0Tzi1im5 	irT ) (In the Presence of Invlgilator) 

I 	. / ROLL NO. 	j 	IfrT fift, N4 W TITM / Dare & Time at RepoNng 	 Wñi 	T 	ar VT / Name and Address of the Exam Centre 

21708112 	 I9 -01 -2005 At 9:00 AM 	 I OFFICE OFTHE DIVISIONAL PERSONNELFFICFR 	 I 

t tmti'i 	i rm / To be collected at the Exarninaiioii Cciiirc 	LUMDING 

Tfl/Date:th2-20O4 	 -----
&PeonnOiReCfl. 

— 	 -- 	OI 	 fi 	 ih Iin 	rtntn fr vtjr mcord 	 N F RAILWAY, MALIGAON, GUWAHATI 

(T 	T 9T1 ier tri ) Name & Address 01 the Candidate 
''' ' 

- 

Cal. No. & E . N. No. ./ Roll No. IOaT Thfi / Date of Examination 

Name: RAJU RAM E30R0 
c/O:PA8INCHANDRIOORO 
DAMADARHATPAGHOGRA.RAk 

(. 	 . 	 -. & 	-2I2001 

	

i'oupD 	NH- 21700112 1 -01 - 2fl  
rmir 	/ Examination Centre 

NALSARLASSAIvI, PIN: 791369 	 UllU: Ut:  I HE DlVlSlUNi.L. PERSONNEl. OFFICER.LLIMDINrt  

.,. 	 .., 	 ... 
Sr.Personnel 11icer/Recll. 

FREE F ASS, 	 fsrei iii,i:Fm 	 f 

ig~t tF  -gm qm 	 FOR SC/ST CANDIDATES ONLY : On piOuCi.0rt Or 	letter you are entitled to lice travel by railway in second class only.  

from F GHOGRAPAR 	 F1 l 
____________________________________________ 	Stii. to I _LUiviUING . 	 SIn. and back 

VM 	
t mifliru 	 Ti i: 

f<qfzF 	r 	 ito: 	ir.i I 	
cI__- 	__1 

This pass is avaiabIe upto t 	r0120h1), 	 Sr.Personnel 011icer/Recti, 

Tf 	 . 	 (1 	1) 3Tt Ti Th / 122 TT-11 F 23-'11--84 /Auihority: Railway Board's letter No. E(NG) 11-84/RSC/122dtd. 23-11-84) 

d 
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. 	
ANNEXURE 

INSTRUCTIONS FOR PHYSICAL EFFICIENICYTEST AND VERIFICATION OF CERTIFICATES 

- Physical Efficiency Test is scheduled to be held on 19.01 .2005.You should report to Divisional 
Personnel Officer of Division for which you have applied in date and time mentioned in the 
call letter. 

> 'Verification of certificates is scheduled to he done from 17,01 2005 to 21.01.2005 in the office 
of the Divisional Personnel Officer. You should produce Original Certificate of Date of Birth, 
Community and Educational Certificates etc. to the Divisional Personnel Officer for 
verification. If you fail to bring Original Certificates for verification within the prescribed period, 
your candidature is liable for cancellation. 

, The norms for Physical Efficiency Test are given below: 

Male candidates 

Should be able to iift and carry 
35 Kg. of weight for adistance 
of 100 meter in 2 minutes in 
one chance without putting the 
weight down and 

Should be able to run for,  a 
distance of 1500 meter in 7 
minuteS fl one cnance. 

Female Candidates 

Should be able to lift and carry 
20 Kg. of weight for a distance 
of 100 meter in 2 minutes in 
one chance' without putting the 
weight down and 

Should be able to run for a 
distance of 400 meter in 4 
niinu'ies iii one ei ii 

No marks are awarded fo the Physical Efficiency Test. However candidate should qualify in 
'the test for final selection. 

> Request for changing the venue & date of test will not be entertained. 

, The results of the Physical Efficiency 'lest will be displayed on the same day of test. 

Sr. Personnel Officer/Rectt. 

Date: 16-12-2004 
	 NF Railway, Maligaon, Guwahati 

lek 
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ANI\JEXURE-IV 

TRI\NSLATED COPY 

NOTICE BOARD 

Office of the 

Divisional Railway Manager (P) 

Lumding ,(Asssam) 

Dated 19.01.2005. 

No. E/227/Rectt./Misc./LM/ 

Sub. : Result of the physical test of Group-D posts 

of Trackman/ KhaTi(T) and (SC). 

The following name of candidates are NOT 

PASSED in the physical test. 

Serial No. 	 Name 

Sri Prakash Longmalilai 	: (ST) 

Sri Pradip Kumar Das 	(ST) 

 Sri Shaligrarn Paswan : 	(SC) 

 Sri Tarun Chandra Swargiray (ST) 

 Sri Bishnu Prasad Baishya : 	(SC) 

 Sri Prabir Kumar Lashkar (SC) 

 Sri Ashok Kurnar Laskar  

 Sri Dijendra Deka Raja : 	(STs) 

Sd/- DPO/IC/LNG 



ANNEXURE-V 

TRPNSLATED COPY 

NOTICE BOARD 

N.F. Railway 

Office of the 

Divisional Railway Manager (P) 

Lumding (Asssarn) 

Dated 19.01.2005. 

No. E/227/Rectt./Misc./LM/ 

Sub. : Result of the requitment of Group-D posts of 

Trackman/ Khalashi (ST) and (SC)short fall. 

The list of 69 SC and 110 ST candidates 

(Annexure-ii for ST) who are empanelled for group-D 

posts of Trackman/ Khalashi is here by published. 

Candidates whose names are declared as 

provisioned 	should 	produce 	the 	requisite 

certificates be fore appointment. 

This is issued with the approval of competent 

authority. 

K.P Singh) 

DPO! IC! LMG. 

Copy to GM(P)/MLG : 

For information and necessary action. 

List for empanelled ST candidates (Annexure-Il) 

Serial No. 	Name 	 Roll No. 

Rustam Rabha 	: 	21708679 

Naren Teron 	21708586 

Deba Kr. Raigswa 	21708910 
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Serial No. 	Name 

 Rajib Boro 

 Prakash Boro 

 Baidya Nath Rabha 

 Nahendra P.ahha 

 Bimal Rarnchiary 

 Dwijen Chandra Boro 

 Bipul Oh. Rabha 

 Binanjoy Boro 

 Narayan Kowar 

 Chandan Boro 

 Biju Das 

 Daksha Raj Hajorig 

 Navit Saikia 

 Bharat Thakuria 

 Shiva Prasad Barman 

 Ranen Barman 

 Anjan Barman 

 Chitra Dhar Deka 

 •Prasanta Rabha 

 Shibuli Kr. Singh 

 Nitu Saikia 

 Bizu Boro 

 Sanjib Kr. Boro 

 Rewati Deka 

 Parikshit Barman 

 Lohit Deka 

 Dilip Oh. Boro 

 Deep Das 

 Depak Oh. Boro 

 Subash Basuniatary 

 Badan Das 

 B.iswajit Dewari 

 Dhan May Rabha 

Roll No. 

21706493 

21708715 

21708607 

21709113 

21709024 

21708689 

21708290 

21708310 

21708057 

21708580 

21709295 

21709056 

21708171 

21708497 

21708171 

21707948 

21708839 

21708449 

21709154 

21708442 

21708312 

21708843 

21708686 

21709265 

21709319 

21709084 

21708485 

21708414 

21708004 

21708913 

21709112 

21709675 

21709052 
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Serial No. Name Roll No. 

 Anil Ch. Das 	: 21709263 

 Aran Ch. Boro 21709030 

 Dipen Boro 	: 21708363 

 Ambik Prasad Boro 	: 21710738 

 Sanjib Ramchiary 	: 21708117 

 Kiranjit Deori 21709215 

 Biswajit Radha 	: 21708553 

 Budhin Doley 	: 21708281 

 Ajit Basumatary 	: 21708508 

 Arjun Bajborgshi 	: 21708411 

 Arup Kr. Das 	: 21708471 

 Khagqeswar Baro 	: 21708622 

 Bipul Deka 	: 21709232 

 Ponjib Basumatary 	: 21709094 

 Diariha Nazzary 21708921 

 Bira Dutta Kutum 	: 21708017 

 Dwipen Deka 	: 21708479 

 Ajit Kachari 	: 21708615 

 Jeetendra Bordoloi 	: 21708344 

 Moon Dewri 	: 21708789 

 Dipen Swarcjiary 21708323 

 Milan Saikia 	: 21709272 

 Bhaskar Jyoti Boro 	: 21708039 

 Alan Swarang Boro 	: 21708395 

 Manaj Kr. Mandue 	: 21710471 

 Biswajit Boro 	: 21708250 

 Moniej Kr. Sonowal 	: 21708324 

 Prasanta Saikia 21708798 

 Gunin Bushan Deuri 21708829 

 Dipen Ch. Terun 21708450 

 Ganesh Ch. Boro 	: 21708383 

 Montu Hazarika 	: 21708530 

 Santanu Boro 	: 21708952 
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Serial No. Name Roll No. 

 Dhananjoy Boro 21708981 

 Mukut Deka 21708891 

 Ranen. Thakuria 21708958 

 .jit Kr. 	Fater 21708697 

 Manthe Borodoloi 	: 21707992 

 Putul Boro 	: 21708300 

 Bikash Ch. Boro 	: 21708892 

 Sashindra Panging 	: 21708321 

 Bisu Dhar Boro 	: 21708346 

 Basuld Mandal 	: 21710698 

 Brindabari Dewa Raja 	: 21708506 

 Diriesh IKr. 	Boro 	: 21708214 

 Bikram Boro 21708109 

 Ananta Boro 	: 21708576 

 Goutaru Deka 21708726 

 Bashu Swargirary 	: 21708387 

 Pradip Rabha 21709193 

 Bhaben Ch. Rabha 21708090 

 Maheswar Ramshiarary 21708308 

 Pradip Kumar 	: 21710434 

 Ram Prawesh Mandal 	: 21710559 

 Balen Cli. Boro 21708434 

 Atul Das 	: 21709072 

 Ranjit Boro 21708756 

 Mintu Saikia 	: 21708687 

 Dibakar Pegu 	: 21708851 

 Dipak Baruah 	: 21708723 

 Raju Dewari 	. 	: 21707944 

 Milan Cli. 	Boro 	: 21708819 

 Jawab Kachari 21707996 

 Atulen Basumatary 	: 21708052 

 Dipjyoti Bordoloi 	: 21708082 

 Binita Rabha 	: 21708356 

 Jagadish Deka 	: 21709008 

S .  
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Serial No. Name Roll No. 
 Babul Ch. Boro 	: 21708257 
 Tilak Ch. Rabha 	: 21708536 
 Sarat Ch. Rabha 21707988 
 Bhogeswar Deuri 	: 21708822 
 Ghanshyaxn Singh 	: 21710744 

 Prasen Senapati : 21709032 
 Bipul Deka 

: 21709096 

Candidate of 	the following 

Rfo]l numbers 	are 

provisional 679, 024, 	686, 

265, 	921, 017, 039, 	450, 

829, 	530, 109, 726, 	090, 
723, 	250 and 052. 

Sd/- 

DPO/ IC! LMG 



ANKFAUPIF -yr 
IN 

	 4 
LTo 

The Chief Personnel Officer 
N.F.Raihva. Maligaon 	 Datedq.02.2005 

Sub: Extortion Result of the Recruitment of Group D' post of 
TrackmanfKhalasi (SC/ST). 

Ref: DRMP/LMG 's Result Notice No.E/227/RectL/Misc/LM 
Dated 01.02.2005. 

Sir, 

With due respect, we the petitioners humbly prays that your honour would be kind enough for 
seeking proper justice for requirement in Group 'D' post for poor SC/ST candidates. 

Most humbly and respectfull' we submit as under : - 

We the following candidate have qualified in 2"  written test which was held on 21.11 .04. 
Accordingly result published on 15 Dec.2004 in the Newspaper Assomia Pratidin'. 

After selecting in the 2d  written test we the following candidate was invited for physical test at 
LMG Division which was held on 19.01 .05 to cover 1500 mtrs within 7 minutes. Accordingly we are 
have qualified in the physical test vide DRM/P/LMGs published Notice No. E/277/Recti/Misc/LMG 
dt: 19.01.05. 

But unfortunaiclv on 01.022005 one another result sheet declared by DRM/P/LMG for 110 ST 
candidates and 69 SC candidates have been declared as selected by deleting our name in the result sheets 
which is very irregular and extortion by way of depriving us though we have already declared passed as 
mentioned (a) and (b) above. \ 

On the above fact, your honour kindly envisage the matter and give proper justice to poor ST/SC 
community candidates within ten days so that we shall be ever gratefi.il to you. 

Further, we are very much sorry to inform you that if we could not gel proper justice there is no 
vav for us to appeal before High Court for giving our due justice and oblige thereby. 

With regards. 
Yours faithfully, 

I .G Jj 	 N0. fO9O 61 

2 .s .  

3  

fr4 g/cI6; 	I707 

5. 

Cops' to: 

Mr. Lalu Prasad Yadav. Honourable Railway Minister for kind information. 
GMINFR/Maligaon for kind information. 
DRM/NFRlLumding for kind infonnation. 
CVO/NFR!Maligaon for kind information. 
DPO/Luniding for kind information and necessary action. 
Secretarv/NFRJST/SC Maligaon. 
Editor Assomia Pratidiii. Moniram Dcwan Path, Channiari. Guwahati-78 1003 for information 
and requested to publish the complain in his valuable Newspaper. 


